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SHRI VITHALRAO MADHAVRAO 
JADHAV: He has interrupted me un- 
necessarily because I have addressed 
you. 

MR. CHAIRMAN; Everybody has 
heard you. You have shouted 'Devi 
Lal, Devi Lal' so much. Everybody has 
heard you. 

(Interruptions) 

MOTION OF THANKS ON THE PRESL 
DENT'S ADDRESS—Contd. 

SHRI PAWAN KUMAR EANSAL 
(Punjab): We object to it. He is cast- 
ing aspersions on the Members of 
Parliament. (Interruption) I am sorry 
the Prime Minister is stooping low to 
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cast    aspersions    on the   Members of 
Parliament. 

(Interruptions) 

 
SHRI PAWAN KUMAR BANSAL: 

Sir, he does not remember that he is 
present in the Parliament. He is stoop- 
ing low, Sir. (Interruptions) 

 
Sir, their Members    intimidated the 

Chair in   the past. The    Janata Dal 
Members have rushed to the well and 
gheraod the Chair in the past. 
(Interruptions) 

 

SHRI     JAGESH     DESAI    (Maha- 
rashtra); Sir, we want      to listen    to   » 
him. At the  same    time, he should 
not use these words and provoke us. 

(Interruptions) 
SHRI PAWAN KUMAR BANSAL: 

Sir, you know how quietly we were 
listening to the Prime Minister. He is 
out to provoke us. He is out to 
use derogatory language for the Par- 
liament. That we are  not permitting. 

(Interruptions) 
SHRI S. S. AHLUWALIA: Those 

words should be expunged from the 
record. 

(Interruptions) 
SHRI PAWAN KUMAR BANSAL; 

Kindly ask for the record. What he 
has said is very much on the record. 
(Interruptions) It is a question of 
the prestige of the Parliament. The 
Prime Minister should not use such 
words. 
(Interruptions) 

MR. CHAIRMAN: Will  one of  you 
tell me what he has said? 
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SHRI A. G. KULKARNI (Maha- 
rashtra, !: I do not understand Hindi. 
Kindly repeat in English what he said. 

MR. CHAIRMAN: His words were: 

 
(Interruptions). That is, in place of 
logic, there is din. That is how will 
translate   it. (Interruptions)     In place 
of logic, there is din, din, din. Hulla- 
gulla, hulla-gulla hulla-gulla, in 
Marathi. 

SHRI A. G. KULKARNI: Sir, I am 
On a point of order because now I 
understand what is the difficulty;. 
(Interruptions). Sir, I would most 
humbly   submit   to   you   and   through 
29 Rs-8 

you with due respect to the Prime 
Minister that what he is saying is that, 
I have now understood it, that in 
this House, Rajya Sabha, instead of 
logic there is din etc. I have seen the 
Prime Minister for three or four years. 
I have not seen him for a longer 
time. I have been here for a very long 
time. I see, Sir, that in every House, 
the Lok Sabha, the Rajya Sabha and 
everywhere these arguments, counter- 
arguments and repartees take place. 
My friends were objecting to certain 
remarks. My point is that if you 
would have seen Raj Narain sitting 
here and Bhupesh Gupta sitting there, 
and other old people, there was much 
more din then than what it is now. 
So he should not have said that 
there is din. (Interruptions). 

MR. CHAIRMAN: Are you propaga- 
ting that there should be din? 

SHRI A. G. KULKARNI: Even in the 
last session; before the elections, my 
friends, Gopalsamy, Virendra Verma 
and Yashwant Sinha were coming here 
in the well of the House. 
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I   have come to the conclusion that 
it   does   not  mean   any   disrespect   to 
the House and that is the end of it. 
(interruptions) 

SHRI HARVENDRA SINGH HANS- 
PAL (Punjab): Sir, I want to make 
one point, only one point. (Interrup- 
tions). 

I will see the record. (Interruptions) 
SHRI S. K. T. RAMACHANDRAN 

(Tamil Nadu): The Prime Minister 
poses himself to be a Buddha. Why 
is he not magnanimous? (Interrup- 
tions) 

MR. CHAIRMAN: The Prime Minis- 
ter has said that he only referred to 
the public life and not to the House. 
(Interruptions) rherefore, we should 
leave  it  as  that. (Interruptions) 

I am on my leg's. You should hear 
me. (Interruptions), The Prime Minis- 
ter has said that he was referring to 
the public life. It means that he was 
not referring to us. That is the na- 
tural conclusion  (Interruptions) 

 

 
MR. CHAIRMAN: The Prime Minis- 

ter has yielded. 

 
The matter is over as far as I am 
concerned. (Interruptions) 
SHRI SYED SIBTEY RAZI (Uttar 
Pradesh): Mr. Chairman Sir, I want 
to raise a point of order, if you 
permit me. 
MR. CHAIRMAN: No point of order. 
Please take your seat. 
SHRI SYED SIBTEY RAZI: It is 
not related to this issue. 
MR. CHAIRMAN; No. (Interrup- 
tions) He did not mean any disrespect 
to the House. 
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SHRI SYED SIBTEY RAZI: If you 
yield for a -moment, I would like to 
make a point, (interruptions). The 
Prime Minister is misleading the 
House. 

MR. CHAIRMAN: No, no. 

SHRI SYED SIBTEY RAZI: Sir, 
just one minute. 

SHRI SUBRAMANIAN SWAMY 
(Uttar Pradesh): But you are not 
responsible. Jayaprakash Narayan, was 
responsible for creating national alter- 
native and all the fdllftwerS of Jaya- 
prakash Narayan  are sitting there. 

THE MINISTER OF FINANCE 
(PROF. MADHU DANDAVATE): We 
have been in the association of J. P. 
for a longer time. 

SHRI SuBRAMANlAN SWAMY: He 
has no regard for J. P. That has been 
proved by associate of Jayaprakash 
Narayan. 

PROF. MADHU DANDAVATE: He 
is talking of J. P. 
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SHRI RAOOF VALIULLAH (Guja- 
rat): They are running the Govern- 
ment from outside. 

SHRI SURESH KALMADI (Maha- 
rashtra): At what price? 

SHRI RAOOF VALIULLAH: What 
price are you paying? 

(Interruptions) 

SHRI T. R. BALU (Tamil Nadu): 
Sir, they are going on giving a run- 
ning commentary. It is not fair on 
their  part .............. (Interruptions).. • • 

No I will not allow it. You have inter- 
rupted quite enough. There is an eti- 
quette, there is a system in the 
House that the Prime Minister is 
heard. This has been followed in the 
last two years or so when I have been 
in the Chair, and this we should con- 
tinue. That is my request. Let us con- 
tinue good traditions and establish 
better traditions, if we can, 
.. (Interruptions). 

PROF. MADHU DANDAVATE: 
Even when the Leader of the Opposi- 
tion speaks, we remain pin-drop silent. 
Mr. Shiv Shanker has never been 
interrupted. 
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SHRI V. NARAYANASAMY (Pondi- 
cherry). What is your mandate? Your 
mandate is 144 seats. 
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MR. CHAIRMAN: The Prime Minis- 
ter will continue his reply after 
2 O'clock. 

MR. CHAIRMAN: Now, the House 
stands adjourned till 2. 00 P. M. 

The  House  then  adjourned, 
lor lunch at one of the clock. 

The House reassembled after lunch 
at two of the clock, the Deputy Chair- 
man in the Chair. 
Motion  of thanks on President's  Ad- 
dress—Contd. 

THE DEPUTY CHAIRMAN: The 
hon. Prime Minister will continue. 
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SHRIMATI JAYANTHI NATARA- 
JAN (Tamil Nadu): What about the 
Muslim Women Bill? Are you going 
to withdraw it?   (Interruption) 

 
SHRIMATI JAYANTHI NATARA- 

JAN: Are you going to repeal the 
Muslim Women Bill? Alter thinking, 
I am asking you. (Interruption). Is 
that another sign of weakness? 

SHRIMATI JAYANTHI NATARA- 
JAN; Are you going to withdraw the 
Muslim Women Bill? That is enough. 

 

SHRI PAWAN KUMAR BANSAL: 
We definitely want to listen to you 
because the matter is important. We 
want to listen to each and every word 
of what you say. But Madam, if he 
shuns this arrogance, I suppose, that 
will be good. 

SHRI A. G. KULKARNI (Maha- 
rashtra)': Bansal Ji, may I request 
you that let us listen to the Prime 
Minister because by provoking, he is 
attacking more. He is playing a cun- 
ning  game. Let us not provoke him. 
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SHRI A. G. KULKARJSTI: Why are 
you unnecessarily telling us that you 
are weak? You are not weak. You 
are quite strong.. (Interruptions). 
Madam, let him speak of the positive 
achievements of his Government. I 
don't call you weak. You are quite 
strong, (interruptions). 

SHRI PA WAN KUMAR BANSAL: 
Madam, it is his personal opinion. It 
is  not my opinion. (Interruptions). 
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SHRI T. R, BAIAJ (Tamil Nadu): 
How can they go on interrupting the 
Prime Minister like this? (Interrup- 
tions) 

PROF. SOURENDRA BHATTA- 
CHARJEE (West Bengal): They have 
been the ruling party for such a long 
time and they must have some decen- 
cy .............. (Unterrupiions).... 

AN HON. MEMBER: Please sit down. 

PROF. SOURENDRA BHATTA- 
CHARJEE: I will sit down only when 
the Deputy ChairmaN asks me.. - 
(Interruptions) 
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SHRI A. G. KULKARNI: Mr. Prime 
Minister, will you yield for a minute? 
I only want to know only one thing. 
Your intention is good, the intention 
to implement the Mandal Commission 
Report. But I am a little bit confused 
because of the resignation by Mr. Devi 
Lai from the Committee on the im- 
plementation of the Mandal Commis- 
sion Report. Let him resign. But that 
should not create any problem in im- 
plementing it. This is my point. 
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SHRI JAGESfi' DESAI: Will you 
yield for a minute? You have given 
figures. You had been a Finance 
Minister and you know very well. 
The Government got only one instal- 
ment of the income-tax in September 
and that is the smallest. The second 
instalment comes on December 15, 
and the largest one comes by March 
15. So most of the money usually 
comes in the form of income-tax 
only after November. Therefore, don't 
misguide the people. 

 

SHRI JAGESH DESAI: On the 
media or anywhere I am prepafed to 
discuss With you. 
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SHRI JAGESH DESAI: You are 
borfdwiiig more money from the 
foreign banka than what was borrow- 
ed last year. 

SHRI JAGESH DESAI: The Prime
Minister is misguiding the House. 
Maximum revenue comes in the 
monthS of December and March. 
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THE DEPUTY CHAIRMAN: The 

reply on the Motion of Thanks on the 
President's Address will continue 
after the Question Hour on Monday. 

■ 
CINEMATOGRAPH      (AMENDMENT) 
BDLL, 1989. 

THE DEPUTY CHAIRMAN: Now we 
will take up Private Members' Busi- 
ness. Now Bills for introduction. The 
Constitution (Amendment) Bill, 1989— 
Shri Ajit P. K. Jogi—not here. Smt. 
Bijoya Chakravarty. 

SHRIMATI BIJOYA CHAKRA- 
VARTY (Assam): Madam, I beg to 
move for leave to introduce a Bill 
further to amend the Cinematograph 
Act, 1952. 
The Question was put and the motion 

was adopted. 
SHRIMATI BIJOYA CHAKRA- 

VARTY; Madam, I introduce the Bill. 

CODE  OF CRIMINAL     PROCEDURE 
(AMENDMENT) Bill, 1989. 

 

 

 

 
 
 

 
T/i-j Question was put and the motion was 

adopted. 

 
INDIAN    PENAL    CODE     (AMEND-

MENT) BILL, 1990. 
 

SHRIMATI BIJOYA CHAKRA-VARTY); 
(Assam). Madam> I T.ieg to nove for leave to 
introduce a Bill further to amend the Indian. 
Penal Code. 

Tln.2 Qustion ivas put and the motion was 
adopted. 

 

SHRIMATI BIJOYA CHAKRA-VAETY: 
M;-dam. I introduce the Biil. 

YOUTH WELFARE BILL,  1990 

SHRIMATI BIJOYA CHAKRA-VARTY 
(Assam); Madam) '. beg to move for leave to 
introduce a Bill to provide for a 
comprehensive policy for the development 0f 
the Youth in tba country. 

Ths Question was put and the motion VJCIS 
adopted. 

SHRIMATI BIJOYA CHAKRA-VARTY: 
Madam, I introduce the BilL 
  

Ths Question was put and the motion 
was adopted. 


